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[Dr. Nagen Saikia]
Advisory Committee, al its megting
teld today, the Sth March, 1992,
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allotied time for Government Builness
a5 folow
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(. Gueral Discusyion on the Rallway Budge:

for 1992-33

2. @eneral Discuseion i the Genaral Budy:i

Tor 1992-93

The Committee rocommended
vhat the discussion on the Motion of
Thanks on the President’s Address
should conclude on Monday, the
dh March, 1922, and the Prime
Minister will reply on Tuesday, the
[0th March 1992, after Quesiion
Hour.

The Commities aiso recominznded
that the House should sit up to
6 p.m. daily and beyond § p.m., as
and when n2essszary, for the lraos-
ac’ion of Government Legislative:
and othzr Business. |

Mr. Hiphsi, you can start now.

R S —

MOTION OF THANKS ON THE
PRESIDENT’'S ADDRESS—~Contd.

SHRI HIPHFI Mr. Viee-
Chairman, Sir, ¥ rise to support the
Motion of Thanks on the President’s
Address to both Houses of Parlia-
ment. When'I say 1 rise to support
the Motion, I support 't happily and
wholeheartedly. As I see it, it is
very enlightening and educative.
In his Addeess, the Prestdent bas
outlined the programmes and policiss
of the present Government. He has
also outlined many of the achieve-
ments of the present Government in
a short span, in tha last erght months.

I have been attentively listening
1o the speakers from the other side.
1 could sense (hat t(hey were not

e e — e — ——— a2 e o

i
!

Time Ailotied

12 houns

14 hoors

ha.ppy with the Prh.-.ident’s Addreﬁ,

They were not happy with the
performanc: of e Govenrment.,
They wers not happy with the
achievenyai:s we hava mada so far,
Juring the lasi eight months. I
wonder whit clse Lthey arc expecting
from a human being, Mr, Narasimhg
Rao, the hon. Primms Minlsier of
[ndia, iz w»ol the Alomghty, who
says. 'There will be Light” and there
is light. He cannot do any magic..
He cannot perform aay miracle,
like the Almigbtly. But he has done
s0 much for the country. 1 will
giw: examp:.2s, point by polnf.

The fhrst poiat is, elections in
Punjab. The President’s Address
starts with this. It is wisely said:
'wzll bepun 15 half done.” Now,
it is a good beginning.

The beginning of the President’s
Address is wery very good. But still
there are various criticism and al-
legations against the Government
from the other side. Some sald that
during the elections the lives of the
civillians, the lives of the candidates
and the volers were not- protected.
Everybady knows that the Govern-
memt has been (rying its best- to
proteci th= lives of the civilians,
Bu¢, Puniab, as we kaow, is. a ter-
rorist-violence State. Terrorists no-
bady can prevent sometlmes. It is
difficult to prevent terrorism. So,
there might have been some unto-
ward incidents during all the polling
days.
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But we must have some graie-
fulness (o the Government that de-
mocracy has come back to the State
of Puniab, democracy has retumned.
That should be welcomed. 1 don’t
aay that normalcy has returned to
the State of Puniab. But the situa-
tion khas improved. Bvery right-thin-
king man and woman in this country
has to welcome the election held in
the State of Puniab, Sir; I dont
say that our present Government is
a perfeci Government, I don'l say
that it is an ideal Government b:o-
cause in this world nolhing is per-
feet, nothing is ideal. Even my cho-
sen wile, selected out of many, may
not be a perfect wife. Sa, we cannot
expect perfection from aay Govern-
ment. -

But, we¢ have lo compare. Let
us compare the present Govarnmen®
with previous Governmenis, let us
say, from 1989 to 1991 June or - May.
We have to compare and se¢ which
has done better, whether the present
. Government or the previous Go-

vérnments have done better. U this
present “Government has done bet-
fer, et us say il has dome batter,
Then comes the best. If no other
Government is better than the pre-
~ sent one, then, wa arz going to clalm
that oursis the best Gavernment. 'We
cannot say that ours is perfect Go-
vernment. So, everyone of us must
welcome the edection, the réturn of
demccracy to the Stale of Punyab.

Th: President has righily said
in his Address that the brave people
of Punjab deserved to be congra-
tulated. The perceniage of the votes
polled may not be up lo the mark,
may not be safisfactory. - But
they have shown their bravery in
castlng their votes in spite of the
threats, in spite of the dangeis in-
side the State. So, the President has
rightly congtatulated the voters in
Pupjab. We must share with the
President his view if we are righi-
ihinking citizens of India. Today
the situation is improving. [ hop:

[ RATYA SABNA ]

i

the Presidant’s Addresy 464

and pray that normalcy would soon
return to the State of Puniab. Now
they have got their own elected
Government, They ¢an mouid and
shape their beatuiful land, thelr
beautiful State, which is one of the
most progressive. States .in India,
according to their swoet will. Now,
they can do that. It is no more
controlled from Delhi. So, we
must welcome these achievements.
We must thank the President and the
Prime Minister for this good achieve-
rment.

Now 1 ¢ome to Jammu and
Kashmir. I came dowa to Parliament
on July 15, 1990. Inthat very year
on  Lhz  Independenc: day
15th August, whai happened in the
Stalg of Jammu and Kashmir ?
On that day the Indian National
Flag was burnt into ashes at the
full right of the security.forces of
India. What a shame it was |
The Government had  appointed
three VIPs' whose view and
ideas were quite different from
one another. One was looking

~ towards the South, one towards the

North and one towards the East.
They could;not coms= tc any concrete
conclusion. They could not have any
determined jdea. They could
not have firm hands Lo deal with the
situation. That is why even- the
Indizn currency was nat allowed to
be used jn the market there. Foreign
currency was used there at Lhat time.
Today what do we see T That
period has goge. Now the President
In his Address has rigitly said :

The tecere 2fforts by terrorists to
make massive intrusion across the
Line of Control created a sarious
tarcat to peace inthat area. Action,
though belated, on the ground by
Pakistan and diplomatic moves by
tht Government suceeed.d in meeling
this grave threat.”

What a welcome sentence and no-
ting it iy | Pakistan was trying to
have those militants to cross the
Line of Control. The Prime Mi-
wisier of Pakistan had made a de-

claration in this regard, but be did oot
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know whal (0 do when we could
convince the world and even the
European Community in onz volce
could blame the Pakistan Go-
vernment. Pakistan ultimately
‘withhdrew from its stand. It is a
‘very suceessful diplomatic  gain
that we achieved. Are we not happy
with that? WNow, the situation has
improved. 1 'dont® say normalcy
has returned to the valley. It has
not. But [ hope and pray that
sooner or later the rroblem will be
solvad because it has been dealt with
with a firm and determined hand.
We are goi-g to reach that. We
have to tell L ¢ people that Jammu
and Kashmir will remain with Tndia
till the Sun and the Moon are Lher .
That has to bz 1old to them. That
is poing to be (rue.

Let us come (0 Assam. Som~
Members have said that the Assam
agitation had started duc to the ill-
treatment by the Central Goverr-
ment. I do not like to use that very
word “‘ill-treatment”™ because no
parent would like to give ill-traat-
ment to their children. They may
not be able to pive better treatment,
So Assam might have not  rcaived
batter treatment from the Central
Government. But the point that
I would like to raise here 1s that
Assam Js not th: most backward
State in the North-Eastern  region
of [ndia. Thare are many other
States who are more backward than
the State of Assam. The t2ason
cannol be dus (o the ill-tr=atmant
by theYCentral Government, 1 don't
bzalive that.

- Somebody said that we gave in-
sufficient powar Lo Lhe State Go-
vernment of Assam and that is why
the people of that Stale are un-
happy, 80, mores  powers are re-
quired by them. 1 have saia once
here in the House that giving more
autonomy to the State is not a so-
{ution for solving the presént prob-
lems. - I have cited one example.
In: Inida the State of Jammu and
Kashmir enjoys the best provisions
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ol the Constitution of India, Yet
are they. happy today * Arp they
confent with the spacial provisions
No. [t isobvious. By giving
more powers, the distrubances jn
Assam cannot be solved. The agi-
tattion, the trouble was started
because they felt that non-Assamese
population was incréasing and they
are Lo get assimilated by the mon
Assamese. That was the reason
of the agitation. Those student
leaders joimed the politics and
formed a  regional party, AGP.
They have orpanised those agita-
tions, those protestations, yet they
could form a . Govarnment  in
Assam. They ran the GGovernmént
for five years. What have = they
donz? What peace they © Have
broughi 10 the State of Assam?
Nothing was done. Today let us
se¢ what is happening in  Assam.
The ULFA hav: shown their wil-
lingness for negotiations and muny
of them have surrenderad their arms.

The hypocrites should know that the
normalcy has come and this is the
correct way of finding a solution.
The Central Government and
'he Statz Gevernment have ioimntly
fight with firm hands and a firm de-
lerminatio 1. Now the siluation has
Improved much. We must  alsosay
‘thank you' to the President for his
Addrass. for  teiling ux all those
stonias. We  musl say ‘thank you’
lo the Prime Minister also. But
many spzakers from the other side
have opposed the Motion. [ cannot
understand. Som?2 of the sp2akers
have not only oppodsed the Motion
but they hava also  criticised the
Governmm:nt and the Prime Mi-
nister. My esteemed cleder col-
lzague Mr. Gurupadaswamy Thas
likened our  presert Prime Mi-
nister to a Spanish  farmar who
was sitting in the wrong tran and

wits going in the weong direclion to
a wrong destination. Can anybody
believe that ? Is the Prime Minister
of India today sitting in a wrong
train? Can a Prime Minister sit-
ling in the wrong train and: going
in the wrong direction achieve - at|
these good  things ° Can- he
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achieve things and can he conduct
eleciions in Lhe State of Puniab?
I do not think so. No Prime Mi-
nister, nobody who 15 sitting mma
wrong trzin and going in the wrong
diraction ta the wrong destination
will be able to do as the prasent
Prime Minister s doing. We must
. .(Interruptions).

SHRI S. VIDUTHALALI
VIRUMB] (Tamil Nadu): Can we
take it that you feel that the migra-
tion of non-Assamese into Assam
is the only cause for trouble in
Assam and the powers vasted in the
States are enough? Or are ycu
seeking more powers for States?

SHRI HIPHE!: I do not got you.

SHRL S. VIDUTHALAI VI-
RUMBI: Frem the arguments you
put forth sp far, can I infer thal
according to yon, the main cause
for the trouble in Assam 1s the mi-
gration of  non-Assamese info
Assam? Is that the only cause
or is it one of the causes? Another
aspect 15 Lhis. Do you f2e] that
the powers vested with the States
now are enough? Or, do you want
more powers for them? What s
your stand?

SHRI HIPHEL: 1 do nol ob-
ieét fo giving more  autonomy.
But this cannot be the reason for
disintegration. This cannol be the
reason for the feeling of alicpation it
absolutely can not be to me
(Interruption).

THE VICE-CHAIRMAN (DR.

NAGEN SAIKIA): Please do not
mterrupi. Arte you vielding, Mr.
Hiphei ?

SHRI HIPHEL: One sentgnce
only. Let me answer him, Sir.
I do not obiect  to givng more
autonomy to the States. But ioday.
the time is noi correct. If you
give more autonomy to the States,
more disintegration will be there.

[RAJYA SABHA]
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That is my feeling, sirong feeling.
So ! objected 1ast time also.
(/nterruptions).

VIDUTHALAL
‘ Strengch s cquated
the concentratin of  more
(Interrip-

SHRIL S,
with

power with the Canire..
fionsy,

SHRL 5. 5. AHLUWALIA:
We never objected. .. (fnterruption),

THE VICE-CHAIRMAN (DR-

NAGEN SAIKiA): Mr. Ahlu
walia, 1 can handle. You need npot
comment. Please do not interrupt,

Mr. Virumbi.

SHRI HIPHEL: Then I come to
the Ram Janmabhoomi-Babri
Masiid  issue. When I joiped
this  Parbiament, it was a burning
issue ar that ome. But today, the
Sitwatipn has calmed down: It
15 heariening to hear thal no un-
toward incident i5 taking place in
Ayodhya. It is nice 10 hear it.
[s it not really a good news? But
nobody from the other side has said,
oh, this 135 & grear achievement !
What is that? 1 fear that some of
them wourd like to say, oh, (his
sugar is hitler only because it 15 not
manufactured by (hem !

THE VICE-CHAIRMAN (DR.
NAGEN SAIlKlIA): Mr. Hiphel,
it is 6 o'clock. Hon. Members,
L want to kaow whether we shall sit
beyond 6 o'clock.

SOME HON. MEMBERS: No.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Mr. Hiphei
will conimue tomorrow.,

The House stands adjourned tlll
11.00 AM. tomotrow.

The Housc then adjourned at
one minute past six of the cloek
till  eleven of the -elock on
Friday. the 6th March, 1992,



